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PAPERs LAID ON THE TABLE 

ANNuAL REPORT AND CERTIFIED Ac-
comrrs 1:'1'C. 01' AIR INDIA FOR 1977-78 
AND ERRATA TO AUDITED ACCOUNTS OF 
Ala INDIA FOft 1976-77. 

THE MINISTER OF TOURISM 
AND CIVn. AVIATION (SHRI PURU-
SHO'rl'AM KAUSHIK): I beg to lay 
on the Table:,-

(1) A copy of the Annual Report 
(Hindi and _English versions) of 
the Air India for the year 1077-78, 
under sub-section (2) of section 
37 of the Air Corporation Act, 
1953. [Placed in LibraT1/. See No. 
LT-2719j78] 

(2) A copy of the Certified Ac-
counts (Hindi and English versions) 
of the Air India for the year 
1977-78 together with the Audit Re-
port thereon, under sub-section (4) 
of section ISo! the Air Corpora-
tions Act, 1953. [Placed in Library. 
See No. LT-2720/78]. 

(3) A copy of 'Errata' to tne 
Audit Report on the accounts of the 
Indian Airlines for the year 
1976-77. [Placed in Library. See 
No. LT-2721 (18]. 

REPoRT OF THE SEVENTH FINANOl 
CoMMISSION 

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): I beg to lay 
on the Table a copy of the Report 
(Hindi and EngliSh versions) Of the 
Sevent.b Finance Commission together 
with an Explanatory Memorandum as 
to the action taken thereon, under 
article 281 of the Constitution. [Placed 
in Librarv. See No. LT-2722j78). 

ANNNuAL REPoRTS OF MARINE PRo-
DUC'l'S ExPoRT DEvELOPMENT AUTHORI-
TY, COCBIN AND TRADE DEVELOPMENT 
AUTHORITY, NEW DELHI FOR 1977-78 
AND AmroAL REPoRT AND AUDITED Ac· 
COtrN'1'S OF ExPoRT INSPECTION COUNCIL 

AND AGENCIES FOR 1976-77. 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 

CIVIL S~PLIES AND COOPERA-
TION (SHRI ARIF BEG): I beg to lay 
on the Table:-

(1) A copy Of the Annual Report 
(Hindi and English versions) of the 
Marine Products Export Develop-
ment Authority, Cochin, for the year 
1977·78, under sub-section (3) of 
section 22 of the Marine Products 
Export Development AuthOrity Act, 
1972. [Placed in Library. See No. 
LT-2723!78]. 

(2) A copy of the Annual Report 
(Hindi and English versions) ot the 
Trade Development Authority, New 
Delhi, for the year 1977-78. [Placed 
in Library. See No. LT-2724/78] 

(3) A copy each of the (i) Annual 
Report and (ii) Audited Accounts 
(Hindi and English versions) of the 
Export Inspection Council and Agen· 
cies for the year 1976-77 under sub-
rule (3) of Rule 16 of 'the Export 
(Quality Control and Inspection) 
Rules, 1964, [Placed in Library. See 
No. LT-2825!781, 

REFINED GROUNDNUT OIL (REGULATION 
OF REFINING AND PRICE) CONTROL (2ND 
AMDT.) ORDER, 1978, ANNUAL REPORT 
OF CONTROLLER GENERAL OF PATENTS, 
DEsIGNS AND TRADE MARKs FOR 1977·78 
AND CERTIFIED ACCOUNTS OF NATIONAL 
COOPERATIVE DEVELOPMENT CoRPORA. 

TION, NEW DELHI FOR 1976·77 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI KRISHNA KUMAR 
GOYAL) : I beg to lay on the Table:-

0;0 A copy of the Refined Ground-
nut Oil (Regulation of Refining and 
Price) Control (Second Amend-
ment) Order, 1978, (Hindi and Eng· 
lish versions) published in Notifica-
tion No. S. O. 542(E) in Gazette of 
India dated the 2nd September, 1978 
under SUb-section (6) of section 3 of 
the Essential Commodities Act, 1955. 
fPZaced in Librarv. See No. LT-
2826(18]. 


